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Puna-Bombay passenger on 4-11-73. Due
to the heavy rush of passengers on this train
on 4-11-73, the delegates of this Conven-
tion were accommodated in different train
service coaches, which was resented by
the dclegates. However, on protest from
the delegates arrangements were made to
attach an additional coach to this train
and all the delegates were accommodated in
that ceach.

Opening Electronic Division of IBPC in
Bombay

5307. SHRI SAMAR GUHA : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether after acquiring  Balmer
Lawrie and Company, Calcutta, the Flec-
tronic Division of IBPC has been opened
at Bombay; and

(b) if so. the reasons for not opening the
associate Electronic Industry of the 1BPC
in Greater Calcutta area?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI  SHAHNAWAZ
KHAN): (a) No, Sir. The Elecuionics
Division of IBP has becn in existence be-
fore the take over of Balmer Iawrie’s
management by the former.

(b) Does not
above.

arise in view of (a)

12.01 hrs.
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REPORT OF TARIFF COMMISSION  UNDER
TARIFF COMMISSION ACT. 1951

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): I beg to lay on the Table, a
copy of the Report (1971) of the Tariff
Commission on. the fair selling pfices of
Synthetic Rubber (Hindi version) under
sub-section (2) of section 16 of the Tariff
Commission Act, 1951. [Placed in librarv
See No. LT—6038/73].
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ANNUAL REPORT ON THE WORKING OF THE

SEAMEN’'s PROVIDENT FUND SCHEME, 1966

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI M. B. RANA): I beg
to lay on the Table a copy of the An-
rual Report (Hindi and English versions)
for the year 1972-73, on the working of

the Seamens Provident Fund  Scheme.
1966. [Placed in Library. See No. LT—
6039/73.]

REVIEW & ANNUAL REPORT OF MODLRN
BAKERIES (INDIA) LTD. FOR 1972-73

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): I beg to lay
on the Table—a copy each of the following
papers (Hindi and English versions) under
sub-section (1) of section 619 A of the
companics Act, 1956:—

(1) Review by the Government of
the working of the Modern Buke-
ries (India) ILimited, New Delhi
for the year 1972-73.

(2

Annual  Report of the Modern
Bakeries (India) Limited, New
Delhi, for the year 1972-73 along
with the Audited Accounts and
the comments of the Comptrol-
ler and Auditor General thercon.

[Placed in Library. See No. LT—6040/
73).

REpPORT OF MRTPC RE. TATA ENGG. &
LocoMoTivE Co. LTD., BOMBAY AND A
STATEMENT

THE DEPUTY MINISTER
MINISTRY OF LAW,
COMPANY AFFAIRS
BRATA BARUA):
Table

IN THE
JUSTICE AND
(SHRI BEDA-
I beg to lay on the

(1) A copy of the Report of the Mono-
nolies and Restrictive Trade Prac-
tices Commission under section 21
(3) (b) of the Monopolies and Res-
trictive ~ Trade Practices Act,
1969, in the case of Messrs. Tata
Engineering and Locomotive
Company Limited, Bombay and



